| TEM NO. 6 COURT NO. 9 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No(s).14160 O 2004

(From the final j udgenent and order dat ed 21/ 11/ 2003 in

1505/1996 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

STATE CF U. P. & ORS. Petiti oner

(s)

VERSUS

RAJ KI SHORE YADAV & ANR. Respondent

(s)

(Wth appln(s) for c/delay in filing SLP, exenption fromfiling OT.

Date: 25/02/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. P. SI NGH
HON BLE MR JUSTI CE ARUN KUMAR
For Petitioner(s) M . C. D. Si ngh, Adv.
M. Vivek Singh, Adv.
M. Jatinder Kumar Bhatia, Adv.
For Respondent (s) M. Jitendra Mhan Sharnma, Adv.

M. Mthlesh Kumar Pandey, Adv.

UPON hearing counsel the Court nade the foll ow ng

CMAP  No.



ORDER

Del ay condoned.

Speci al Leave granted.

( SUKHBI R PAUL KAUR) (VI JAY DHAVAN)

COURT MASTER COURT MASTER



